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In the Central Adminjistrative Tribunal
Calcutta -Bench

-

Present : Hen'mle Mr. D, Purkayastha, Judicial Member

Jayanti Gupte & Amr.
- VS o

Fer the Applicent : Mr. Samir Ghesh, Advecate

Fer the Respondents: 'Ms. U, Sanyal, Advecate

ral

vHeafd N ! OmT=99 _ ‘ Date eof Judgeﬁent : QuT7=90

ORDER

14, Advecate Mr, Ghesh submits that the applicent dees
net want te preceed with the applicatien since he get the relief.
Prayer is allewed. Accerdingly, CPC is dispesed eff
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Member (J)



